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Calcutta High Court (Appellate Side)

Defective Report ~~ with Scrutiny date From 02-12-2025 To 02-12-2025~All rows are shown

Name of Petitioner

SONARUL SK.
Mobile:9735502903
Email: JISANNBU@GMAIL.COM

MANIRUL HOQUE @ MANIRUL ISLAM AND ANR.
Mobile:9830519578
Email:ALAMMUSHARRAF36@GMAIL.COM

SKIMRAJ @ SK EMRAJ
Mobile:9874078799
Email:ADVAVIKGHOSH167@GMAIL.COM

ASAMA @ ASMA BIBI @ SANGITA
Mobile:9434057837
Email:ADVOCATEANINDITAKUNDU@GMAIL.COM

SK SINTU @ SK MIRAJUDDIN
Mobile:9831144587
Emai:MDMAHMUDADV@GMAIL.COM

RAM NARAYAN YADAV @ NARAYAN @ MUNNA
Mobile:9830603088
Email:ADVOCATE.SK.SALIM017@GMAIL.COM

KOUSHIK LAHA
Mobile:9830706109
Email:SOURAVSAMANTA@GMAIL.COM

TAPAS @ TAPASH KHARATI
Mobile:9830271526
Email:SKR31@GMAIL.COM

ABHI GHOSH
Mobile:9830303763
Email: ALORTRIYA89@GMAIL.COM

AJFARU SK. @ KALU @ AJFARUL HOQUE AND ORS.

Mobile:9830661177
Email:SHIBASISCHATTERJEE@GMAIL.COM

Name of Learned Compliance
Advocate

JISAN IQUBAL

HOSSAIN

MUSHARRAF

ALAM SK

AVIK GHOSH

ANINDITA KUNDU

MAHAMMAD

MAHMUD

SK SALIM

SOURAV SAMANTA

SHIBAJI KUMAR

DAS

ALOTRIYA
MUKHERJEE

SHIBASIS

CHATTERJEE

By Date

23-12-2025

23-12-2025

23-12-2025

23-12-2025

23-12-2025

23-12-2025

23-12-2025

23-12-2025

23-12-2025

23-12-2025

List of Defect(s)

1) ... CLARIFICATION NEEDED REGARDING
DISTRCIT AND PINCODE OF PETITIONER AT
CAUSE TITLE PAGE

1) ... CLARIFICATION NEEDED REGARDING
YEAR OF P.T.N CASE AT CAUSE TITLE PAGE...

1) ATTACH ORDER COPY OF CRM(A)
3508/2024 ... 2) CRPC CODE WRONG IN 1ST
PAGE ... 3) PS. CASE NO WRONG IN 1ST PARA
AND IN THE LETTER ADDRESSED TO LD PP.

V.G. RELATIVES IDENTITY DISCLOSED

1) DECLARATION OF LD. ADVOCATE IS
REQUIRED IN 1ST PARA AS P.S. CASE DATE
WRONGLY MENTIONED IN THE IMPUGNED
ORDER COPY OF THE LD. TRIAL COURT

1) MENTION G.R. CASE NO IN PRAYER PARA ...
2) CRM(DB) 444/2025 CASE TYPE WRONGLY
MENTIONED IN 1ST PARA

WRONG GR CASE NUMBER MENTIONED

MENTION PIN CODE OF PETITIONER IN CAUSE
TITLE

MENTION SESS. CASE NO IN 1ST PARA

1) ... PETITIONERS AGE NOT MENTIONED AT
CAUSE TITLE PAGE...



Sl Case Filing No. Name of Petitioner Name of Learned Compliance List of Defect(s)

No. Type Advocate By Date
11 CRM 1589/2025 ANANDA DEY MADHURAI SINHA  23-12-2025 NDPS NO 5/2024 CASE NO MENTIONED IN
(NDPS) Mobile:9432350658 PETITION NOT FOUND IN THE CERTIFIED COPY
Email:SINHAMADHURAI@GMAIL.COM OF TRIAL COURT
12 CRM 1590/2025 SAMAR SHA SNEHANSU 23-12-2025 1) PS. CASE DATE MENTIONED IN PETITION
(NDPS) Mobile:9434057837 MAJUMDER NOT MATCHING WITH CERTIFIED COPY OF LD
Email:SM.ADV990@GMAIL.COM TRIAL COURT .... 2) SUPPRESSION OF

PREVIOUS REJECTION VIDE CRM
(NDPS)/116/2025 BEFORE THE HONBLE HIGH

COURT

13 MAT 2138/2025 BASIR UDDIN MOLLA SOUMYANIL MAITI  23-12-2025 1. LIST OF DATE PAGE AND SYNOPSIS PAGE
Mobile:8777325503 ARE MISSING.
Email:SOUMYANILMAITI@GMAIL.COM 2. XEROX COPY OF CERTIFIRD ORDER COPY

MUST BE ANNEXED AFTER FORM-A

14  WPA 27540/2025 SMT. JOYEETA SAHA SOUMON NANDA  23-12-2025 1.PITITIONER DIST MISSING.
Mobile:9078779400 2. SUBJECT CATEGORY CODE WRONG
Email:SOUMONNANDA@GMAIL.COM

15  WPA 27544/2025 TANMAY MISHRA SANTI PADA 23-12-2025 THE HONBLE CHIEF JUSTICE NAME WRONGLY
Mobile:9831307525 PAHARI SPELLED
Email:SANTIPADAPAHARI@GMAIL.COM

16 WPA 27554/2025 SMT. PAYEL CHOUHAN BISWAJIT TIWARI  23-12-2025 PETITIONER SURNAME SPELLING WRONG
Mobile:9874470575 EVERYWHERE
Email: TIWARIBISWAJIT@GMAIL.COM

17  WPA 27555/2025 ASHOK KUMAR SANTRA RAJIB KUMAR 23-12-2025 LOGO NOT FOUND
Mobile:9734627026 ACHARYYA
Email:RAJIBKUMARACHAYYA@GMAIL.COM

18  WPA 27588/2025 MD. KAMALUDDIN MONDAL MD. YOUNUS 23-12-2025 NO LOGO
Mobile:9830770484 MONDAL
Email:YOUNUSMONDAL43@GMAIL.COM

19  WPA 27592/2025 PRADIP KUMAR GHOSH MD. YOUNUSH 23-12-2025 RESPONDENT NO.4 PIN CODE MISSING
Mobile:9830770484 MONDAL
Email:YOUNUSMONDAL43@GMAIL.COM

20 WPA 27611/2025 MANJARUL ISLAM ENAMUL ISLAM 23-12-2025 SHORT LIST OF DATES IS MISSING

Mobile:7980645768
Email:CHAMBEROFSAMIMAHAMMED@GMAIL.COM

21 WPA 27612/2025 PUSPA JANA KALPITA PAUL 23-12-2025 RESPONDENT NO. 1 STATE MISSING.
Mobile:9674062587
Email:PAULKALPITA8@GMAIL.COM



Sl Case
No. Type

Filing No.

22 WPA 27617/2025
23 WPA 27690/2025
24 WPA 27766/2025
25  WPA 27771/2025
26 WPLRT  211/2025

Printed On 03-12-2025

Name of Petitioner

SMRITIKANA MAITY
Mobile:8334991909
Email:GKDAS74@GMAIL.COM

SAHID IQBAL
Mobile:9051846266
Email:BHATTACHARJEEINDRAJITO@GMAIL.COM

XXX
Mobile:7980641639
Email: TUPUR.BANERJEE999@GMAIL.COM

AINAL ALI MOLLA
Mobile:6290558808
Email:SARMISTHABASAK805@GMAIL.COM

MUNSHI ABDUL ALAM
Mobile:9874917878
Email:MALLICKSARIFULISLAM@GMAIL.COM

Name of Learned Compliance

Advocate By Date
GOURANGA 23-12-2025
KUMAR DAS
INDRAJIT 23-12-2025
BHATTACHARJEE
UPASANA 23-12-2025
BANERJEE
SARMISTHA 23-12-2025
BASAK
SARIFUL ISLAM 23-12-2025

MALLICK

List of Defect(s)

LOGO NOT FOUND.

SHORT LIST OF DATES IS MISSING

1. LOGO MISSING

2. VISIBLE SIGNATURE OF APPL. IN
VAKALATNAMA

3.STAMP AND PUNCHING IS MISSING

4. ADV. THROUGH IS MISSING AT PAGE 1

5. P-14 PRAYER PAGE NO ADV AND PET. SING
(WHICH ENCLOSED IN THE ENVLOPE)

6. COMMISSIONER SIGN AND STAMP IS
MISSING AND ADV. SIGN IS MISSING AT
AFFIDAVIT

1. LOGO MISSING
2. PAGE 1 COMMISSIONER SIGN IS MISSING AT
CORRECTION PORTION

COURT IS WRONG



